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PART 1—Sections

Government of India Notifications relating to Appointments, Promotions, etc.
(other than the Ministry of Defence)

CONSTITUENT ASSEMBLY OF INDIA

New Delhi, the 1th November 1949

No. CA/5/Est/49—Shri Bal Krishna, Research Officer,
in the Constituent Assembly of India Secretariat has been
appointed Under Secretary in this Secretariat with effect
from the forenoon of the 29th October 1949.

JUGAL KISHORE KHANNA Dy. Secy.

MINISTRY OF LAW

New Delhi, the 2 9 t h October 1949

No. F. 344/48-G.A.—Shri A. Alagiriswami, M.A., B.L..,
whose services have been placed by the Government of
Madras at the disposal of the Government of India in the
Ministry of Law, assumed charge of his duties as an
Attache in that Ministry on the afternoon of the 27th
October 1949.

No. F. 344/48-G.A.—Sri Pramod Kisor Roy, M.Sc.
B.L., whose services have been placed by the Government
of West Bengal at the disposal of the Government of India
in the Ministry of Law, assumed charge of his duties as
an Attache in that Ministry on the forenoon of the 26th
October 1949.

No. F. 344/48-G.A.—The services of Sri N. Swami-
nathan, B.A., B.L., have been replaced at the disposal of

• the Government of Madras with effect from the afternoon
of the 27th October 1949.

N. C. RAY, Joint Secy.

MINISTRY OF HOME AFFAIRS

New Delhi, the 31st October 1949

No. 5/5/49-Apptt(Sp)/Judl—In exercise of the powers
conferred by sub-section (3) of section 222 of the Govern-
ment of India Act, 1935, as adapted by the India (Provi-
sional Constitution) Order, 1947, the Governor-General is
pleased to appoint Mr. Justice M. C. Desai, I.C.S., to
continue to be an Additional Judge of the Allahabad High
Court with effect from the 13th December 1949 until further
orders.

E. C. GAYNOR, Dy. Secy.

New Delhi, the 3rd November 1949

No. 73/24/49-Admn.—Mr. R. K. Rangan, Assistant
Secretary, Special Recruitment Board, Ministry of Home
Affairs, has been appointed as Assistant Secretary,
Ministry of Home Affairs, and ex-officio Assistant Secre-
tary, Special Recruitment Board, from the 1st October,
1949, until further orders.

No. 73/24/49-Admn—Air. R. C. Dutt, I.C.S., relinqui-
shed charge of the post of Secretary, Special Recruitment;
Board and ex-officio Deputy Secretary, Ministry of Home
Affairs, on the lst November, 1949, and has been appoint-
ed as Deputy Secretary, Ministry of Home Affairs, and
ex-officio Secretary, Special Recruitment Board from
the same date, until further orders.

New Delhi, the 8th November 1949

No. 3/155/49-Admn—On return from leave Mr. K. K.
Nair, a Permanent Superintendent in the Ministry of
Home Affairs, Resumed charge of his duties on the forenoon
of 3rd November 1949.

No. 7 4 / 1 5 - A d m n . — O n return from leave Mr. S. L.
Mathura, Officiating Assistant Secretary in the Ministry
of Home Affairs, resumed charge of his duties on the fore-
noon of 3rd November 1949.

No. 74/13/49-Admn.—On return fro;n leave Mr. B. M.
Sharma resumed charge of his duties as Officiating Assist-
ant Secretary in the Ministry of Home Affairs on the fore-
noon of 3rd November 1949.

No. 73/25/49-Admn—Mr.. Gulzar Singh, on reversion
from his officiating appointment as Assistant Secretary,
has boon appointed to officiate as Superintendent in the
Ministry of Home Affairs with effect from the forenoon of
the 3rd November 1949, until farther orders.

B. D. TEWARI, Dy. Secy.

New Delhi, the 3rd November 1949

No. 12/76/49-Apptts{AIS).—Dr. S. T. Merani selected
under the Emergency Recruitment Scheme has been
appointed to the Indian Administrative Service on proba-
tion with effect from the 14th October 1949 (Afternoon).

Now Delhi, the 8th November 1949

So. 16/58/49-AIS.— Under the Emergency Recruitment
Scheme, the following officers of the Provincial Police
Service are appointed on probation to the Indian Police
Service with effect from the 1st October 1949:—

Assam

1. Shri H. Chanda.

2. Shri S. C. Palit.

3. Shri Golap Chandra Bardoloi.

Bombay

1. Shri James Crone.

2. Shri B . C. Shah.

(1567)
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Central Province* and Barar

1, Shri Kujkumar Bikrain Bahadur Singh.

2. Shri K. K. Dave.

8. Shri M. K. Pateriya.

4. Shri J. W Hodriguen.

Mac/ros

1. Shri P. Dhanarnjulu Ntiidn.

2. Shri M. D. Ebenozer,

8. Shri M. Singaravehi.

4. Sbri A. Jayaram.

5. Sbri P. Kuppiwwamy,

6. Shri B. N. Knlyana Rno.

1. Shri Kunj Behuri Mohanty.

2. Shri Mohd. Sayid.

3. Shri Diunodar Da=i.

West Bengal

1. 8bri Abani Mohan Gupta.

2. Shri Rabiudra N'ath Ghatarji.

!3. Shri Gopal Obnndfa Ohakrabatti.

i. Shri Jiirondrft ("himdru t'hakml)atti,

No, 16,58,49-AI3,—Under the1 Emergency Beoruitment
Scheme, the following Provincial Civil Service Officers are
appointed on probation to the .Indian Adminiatriitne
Service with effect from the 1st October 1049:-—

Assam

1. Khri M. M. Bultan.

•A, Shri U. 0. Bay.

S. Shri K. 0. Burua,

4. Shri B. L. Sen.

5. Shri B. C. Kagti.

6. Shri B. H. Pftkyutein.

Bombay

1. Shri M. K. DeHhjduide,

0. P. and BeniT

1. yhri Sukdeo Pl'tusad Muahmn.

2. Shri Balla'iahria Narayau Kuiito,

3. Shri Jul .Dhunjiblioy Kerawala.

4. Shri Ghhadainai Lai Gupta,

."). Shri Gopuldas Knhetnipal,

fl. SJiri Madho Bftin Krishna Jonhi.

7. Shri Mathurn Prawad Dube.

8. Rhri Laxnian Nnraynn Bongirwar.

9. Sbri Marutraj Singh Chaudhuiy.

10. Shri Thakur Haguraj Singh.

11. Shri S. K. SrivRflava.

Ett*t Punjab

1 Shri S.-int RaiTj Maini.

"J Hhri Mant Rum Varmn.

!J. Khri Jdswant Smf/li Jiiisur.

4. Khn H a n Dev Slimivie

Madras

1. Shri IT. (,. M. Mokughlin.

2. Shri K. Iuimnv/uma iiiija.

.'i, Shri Syed Mohd Nakuda Sahib.

4, Shri ShaiLh Ahmad Sahib.

b. Sliri J, Sivanandnm.

ti. Slui li. Giiltim JVIohti. Sahil).

7. Shri II. J. Stooks.

8. Shri A. h\ Maacurenhns.

!*. Sliri S. Itajagnpuln Ayyungnr.

KJ. Shri V. UaJasundarnm.

11. S>iri Mahbub Mwn Sahib.

12. Shri (/. Hamachandmn.

l.'S. Shri I). Ii. Sundnram.

14. Shri E. U. Damodaran.

15. Shri T. K. Sankumvitdivelu Pillni.

16. Sbri A. Uthandartnn Pillni.

17. Shri T. K. PaJaniappan.

18. Shri S. M. Baln.kris.hua l'ilki.

10. Shu K. Snppn Menon.

Oriasa

Shri li. V. Padhi.

West Bengal

1. Shri Ihirga Siva 1'iasad Mukherji.

'2. Sliri Kiibiadra Naili Bnan.

;i. Shri Kalipada Sen.

4. Sbri Saaudhar Da^ GUJIW.

5 Shri Manindra Uliandm Mukherji,

6 Hhri Raghu Natli Buncrjeo.

7. Shri Sou rind ra Molian Bhattflcbarji.

8. Shn (Jurudas Go&v.uui.

li. C. DUTT, Dy. Secy.

MINISTRY OF KXTEHNAL AFFAIRS

New Delhi, the 29th October 1049

No, 4O7'EI/49,—Mr. G. 0. Everard, Cypher Superinten-
dent on deputation to the Embasay of India, Moscow, from
the Embassy oi India, Paris, resumed charge of the poat
of Oypher Superintendent in the Embassy of India, Paris,
with effect from the forenoon of the 2!ird July 104-9.

New Delhi, the \st November 1940

No. 410-E.II—On transfer from the Embassy of India
iic China, Nanking, Mr. P. Hatnnra, of the Indian Foreign
Sorviee, was appointed Pitst Secrotary, Indian Liaison,
Minsion, Tokyo, with effect from the forenoon of the 3rd
October 1949.
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^ No. 411-E.II—Mi N V. Agate, of the lridum Foreign
Service, Third Secretary, fri<lun Lm,on Mission, Tokyo,
was appointod as Private Secretary to the Head of the
Indian Liaison Mission and Political Representative of
India with S.O.A.P , Tokyo with effect from tin- forenoon

^of the Wrd October 1949

Ni'w Delhi, the 7lh November 1949

No. 418-FSP.—Mr. Bhagwut l>ival, Envov Extviordi-
nary and Minister Plenipotentiary of India, "Bangkok, was
grtintod earned leave m India for -10 dnys vvilh efreel from

' the 16th September 1949

No. 419-EIL— H is Kxeellencv S rdar H S Malik for-
merly High Commissioner for Indi.i in Canada, assumed
charge of the office of His Ma|eMv's \nibnshador of ludin
in France, Turin, with effect from th< lletnoou of the 4th

•"October 1949,

D E V I D ! Y \ L . Dv. Kccv

New Delhi, the Hist Ortoha 1949

No, 408-ADI.—Mr. V P. Lai, a sub-Auntive tempo™ v
Superintendent in the Ministrv of Internal Affairs, was
grunted eai-ned leave for 25 (bus. -with eiteet fiom the
forenoon of the 22nd \uf^uht. 194'), with peum'ssion to
jrefix Sundav, the 21st August 1949 to the leave

No. 409-ADI.—On leturn fiom leave Mr V. P. Lai
resumed charge of bin duties ns ii Superintendent in the
Ministry of External Affairs, with effect from flu- forenoon
of the 16th September 1949

New Delhi, the Ut November 1949

No. 413-ADI.^On return from leave M r V \, Bhalla
resumed charge of his duties as a Superintendent in the
Ministry of External Affairs, with effect from the foienoon
of the 29th October 1949

New Delhi, (lie 1th November 1949

No. 415-ADI.—Mr. (1 11 ,hv-ln, mi officiating \sHsf»nt
Secretary in the Ministry of External Affairs, reverted to
MR substantive appointment ns )i Superintendent in that
Ministry, with effect from the forenoon of the 1st Novem-
ber 1049.

. No. 416-ADI.-Mr. Ci 11. -lostu ol the ( enh.il Set re-
tariut Service Claw IT >i Sii[)ermtendent in the Mmistr\
of External Affairs, is granted U"iv> on average pav for two
mouths, with effect from the forenoon nF the 1st Novem-
ber 1949

No. 417-ADI.—Mr Kesar Singh of the Central Secre-
tariat Service, Glass IT, a substantive temporary Superin-
tendent in the Ministry of Hxteinal Affairs, w granted lea.v(
on average pav for lour mouth1-., with effect from the fore-
noon of the 31st October 1049

J. S MUfTTV, Undei Secy.

New Delhi, the 1st November 1949

No. 412-Pt.—The (Jovemor (loneral is pleased to recog-
nise provisionally the appointment of Mr. Snad El Din
Mortada as Vice Consul for Egypt at Bombay.

New Delhi, the 4th November 1949

No. 414-PT.—The (Jo\ernor Gouu il ^ l)leased to
recognise provinionjillv tlu1 ip])omtment of MonsKMir MiclvJ
I)etrie on Consul (-feneral foi Kiancp ,if Calnitt1.

0. V. n.VMADOUU, Under Secy

New Delhi, the 1st November 1949

No. T. 318-XP(A)/49.—Mr. A J. Kidwai, Information
Otfit-ur, Office of the High CommiHsioner foi India, London
was uppoinied Information Officer, Embassy of India,
Home, with effect from the forenoon of the ,Hlsfc March
1949

Mr. Kidwai, on transfer from Home, has been appointed
to Istanbul as Prcaa Attache, Embassy of India, Ankara
with effect from the forenoon of the 26th September, 1949.

No. F. 172-XPA/49.—Sbri S. N. Chop,a, Information
Officer, Legation of India in Sium, Bangkok, has been
appointed an Research Officer in the Mil istry of External
AffairH with effect from the afternoon of the 28th October
1949, vide Or P. S Muhar who has proceeded on leave

M. A. H USA IN, T>y. Secy.

New Delhi, the flf/i November 1949

No. F. 8-8/49-SIM(E).-,Sh,i K. Kodandapani Pillai,
B.A., has been appointed substantively to the temporary
post of Controller of Emigration, Madras, with effect from
the Oth December 1947

,T. K. AT\L, Joint Secy.

MINISTRY OF STATES

New Delhi, the la/ November 1949

No. 231-S.—Tn continuation of the leave sanctioned in
this Ministry Notification No. 218-S, dated the 27th Septem-
ber 1949, Mr N B Bonarii, T.C.S., Chief Commissioner,
Bhojml is granted extension of leave on average pay subject
to title unto and including the 31st October 1949, with
permission to suffix the 1st and 2nd November 1949 which
are Moharnuu holidays in Bhopal

N. N. IENGAR, Under Secy.

H. Q. M. A.-ln-O., I.S.F.

Now Delhi, the M November 1949

No. 13250/420.—Lt-Col. Hari Shadhan Banerjee, (J.S.O-
T, IleadqiiLirtors Military Advi^er-m-Chief, Indian States
Korces relinquished the appointment of O S O -1 on the
afternoon of 9th September 1949

Fjt-Col Eujkumar Birendra Singh, A A. & Q.M.G.,
Headquarters Militury Adviser-in-Chief, Indian States
Forces relinquished the appointment of A \.& Q.M.G., on
tfie forenoon of 6lh October 1949.

M. S HIMATSINHJ1, Ma]-Genl ,
Mily Aavr.-in-Chief, l.S F

New Delhi, the 1st November 1949

No. 13254/422.—U -Cbl. K. Guman Singii, State Eoroes
Liaison Officer for Southern India States, is granted 28 days
annual leave with effect from 21st November 1949 (fore-
noon).

T. P. RAJAN, Col.,
lor Mily. Advr.-in-Chief, 1 S F.

MINISTRY OF REHABILITATION

New Delhi, ihe 2Mh October 1949

No. 2-Admn (A)/62/48.— Mr Pitambnr Pant resumed
his duties as a temporary Senior Research Officer in tbo
Ministry of Tiohabilitation with effect from the forenoon
of September 20, 1949, on the expiry of the earned leave
for 18 days granted to him from September 2 to September
19, 1949.

Ministiy of Rehabilitation Notification No. 2-Admn,
(A)/49 dated September 16, 1949. is hereby cancelled.
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New Delhi, the 2(Uh October 1049

No. XVII (12)/49-Admn (Ext)—The lolloping .nncud-
ment is made in the Ministry of Behabibtation Notification
No. XVII (12)/40-\dmn-(K^n. dated Isi, Au;>u*i. 1949 —

l'}or the words " M June 1949" xnbxtttute "1th June
L049".

New Delhi, Ihe 2Wt Oitober 1949

No. L(33j Admn (Int)/49 —Shri It (' (jujati, un officiat
ing Deputy Custodian in the office of the Custodian of
Evacuee's Property, New Delhi, rcvcrLed to his temporary
post of an Assistant ( ustoduri with efle<1 flow the MHH
noon of the 2flth September 1949

New Delhi, lh( 20f/t Oeiobe, 1019

No. L(12)Admn(Int)/49.—Shri ( hoUm Das J.MM, nn
Assistant CustodifUi, in the office ol the Custodun of Eva-
cuee's Property, New Dcltii has been gi anted earned l o n e
tor 50 days from 23rd August 1949 forenoon

No. L. (31)-Adm.(Tnt)/49.—Khri Knli Khaian, an Assist
ant Custodian in the office of Hie C E P "New Delhi was
planted earned leave from 12th September 194.9 to 2Sfh
September 1949 with poimission to suffix the loiu closed
holidays from 29th September 194» lo 2nd October 1949

This Ministry Notification No L(31)Adm(E-)/40 dated
15th October 1949 is hereby cuneelled

No. XV(8)/48-Admn(Kxt).—Rhri Hohni Kumar OJuAvlhrv
bus been appointed as TIoTiorary Regional AiN'str foi
Assam under the Ministry of T^habiiiiuiion v,ilh effect
frbm the forenoon of the 23rd June 1919

"K ,T. GFOKCHE, As-tt Secy

New Delhi, the 7th November 1049

No. l(15)RF-48.- U-Col N D Puii, Ciinp Commau-
dnnt "Relief Camp l\nrul>shetra wns granted 20 d-iA"
earned leave with effect from the Oth Tun" 1949 foreioon

M. 11 TTIADAN] Unrl.r SecT

MINISTRY Or FINANCE

New Delhi, the 31*f October 1049

No. PFO.-274-Est.I/49 Mis O N Trakash, offiemt-
ing Private Secretai^ <o the Secreinii ATivnstrv nt l̂ in mcc
has1 been granted onrned leave for 'i(') duvs witli p|T( c( f>-nrn
the 13th October 1949 corr'bined with extraordinary Icnve1

for 90 days from flth November 1949

No. PFG-36-EBt.I'47—Mr A K Mosj midar, tenipoiaiv
Rubfitantivc Supenntondcut Mmis1r\ of Tnmnnce has bet n
planted leave on fivernge pny for 3 months' with offeel JIOTI
•(he 5th October 1949, vith permission lo jirefi^ Uie closer!
holiday on ihe 4th October 1949 to the leave

No. PFa-160-Est. 1/47.—On return from k w e Mt
P "NT. Suri resumed charge of his duties as officiating
Under Secretary, Ministry of Finance with effect from th"
17th October 1949

Mr. B Shulvla, officiating Assistant Secretary, reverted
as officiating Finance Officer, Ministry of Fimncp with
effect from the ]7th Oci,obor 1949

Mr S K. Ren offirinting Superintendent ieverted ar,
officiating Assistant-in-Charge Ministry of Finance, willi
effect from the 17th October 1949.

New Delhi, the ith November 1949

No. F . 2(170)E-11/49.—Mr P N Eaingopnl wns
granted nn extension of lonve on average pny for h \ o weelis
with effect from the 1"tb October 1040 lo 2fitb October
]949 On return fic"i Irrne 1IP hns beer r'noMteil TS T'eiritv
Auditor rie-riM'fil ^ T irlm \yitli fffi ct f̂ OTti Hie 'J7(h Oriobei

1«49,

No. PFG-247-Est.I/48 On return from leave, Mr. A- K.
NHtarti]an resuiLed charge of >iis duties as • officiating
Hnpcimtendeni, Mini'-tt\ ot Finance with offeoi from the
•"-l,t October 1949

N< tr Delhi, tho Stli November 1949

No. F. l (7)E.II /49.^With refereneo to late Finance
n<prrtment Notifiention No. F S(8)-E-[T/46, dated the
19th March 1947, it is notified that Mr. H. C. Sarin's'
aiipointmeut on probation to the Finance and Commerce
Aiimstries tndrt took effect from the 21-st November 1946.

C S MFNONi, Dy Se< y '

New Delhi, the tth November 1949

No. F. 7(85)-FII/49. -Ma ] Or C C. Eoshei, ft F (Ttetd.V*
Di|)ut\ Maslei Current ) Note Press, Nasik Eood, has
b^pTi "ranted leav(- on average pav fa'-In'dia for one mouth
and 2° <h\s with effect from the 24i1i Oetolier 1949, with
permi sion to prefix thereto the holidays from the 20th to -
1h<i 2!"!rd October 1949

2 Ma]or N T) Priibbu Assistant Master, Currency Note
Pre' is iippointjed to officiato as Deputv Master, Currency
^oie Press vicf Major r (1 Roflher, with effect from the
same dnte

R R. NEGT, Dy Recv

MINISTRY OF FINANCE (REVENUE tUVISION)

IlLAD(jnAHTrit4 ESTABLISHMENTS

Neiv Delhi, the dth November 1949

No. 57.—Mr. T S Bamaswami, Under Secretary,
Central Board of Tleveuue and evr-nffi<io TTnder Secretary,
Ministry of Finance (TLeveriuo Division) has been granted
leave on average pay for sixteen days with effect from the
19th October 1949.

No. 58.—Mr TI. L Dutta, Officiating Chief Superinten-
dent, Central Board of "Revenue, has been granted an
extension of leave on nverace pav by one month and one
day with offect from the 30th October 1949, in continuation
of the leave granted to him in this Ministry's Notification
No 52 TTeadquar(,er& "Establishments dated the 10th
September 1949 ^

No, 59. Mr IX P Sorathy, Secretary, Central Board,
ot EeviMue anl ur-nfficio Dermtv Secretary to the 0-overn-
moni of Indin in the Ministry of Finance (Revenue
Division), has been granted leave on average pay for
two months with effect from the 3rd October 1949, with
permission to prefix the holidays on the 29th September
hi ls( October 1949 nTid Sunday, the 2nd October 1949 to
the leave

OPIUM ESTABLISHMENT

New Delhi the Illli November 1049

NO. 7.—Tr' continuation of leave printed lo him in IaU
>;nnnce Department (Central Pieveuuc-f) Notification No
I Opium FMnbli-hmcnt, dntod the 2fith Mav 1945,
Mi D V TCee<; n, M T5 E late Opium Agent, Chqzipur,
^ is "T'mtTl leave prpparatorv to retirement, as follows*

(i) on average pa? in India upto "rd October 1945

(i!) on average pay fr-Tndia from 4th October 1945 tt
3rd March 1946

(iii) on half nvcrnpp pav ex-India for 1 year, 5 month'
qnd ^8 duv11 with effect from tho 4th March 1946.

The We Finance Department (Central Picvennes
XotiPrntion Ne 4-0nium Estnblishmeni cintcd tbe 29fl
Srpierriber 194r\ is heyplw cancelled,
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GnEMlGAL ESTABLIHIIMEN'I'

New Delhi, the 12th Novembei VM)

No. 17.—Mr. Gur Oharan Singh, Olficei on HntvnU Duty
in Uie Opium I'11, '"i'v, Ghtizipur, has been appointed to
officiate ae Opium Chemist in that Factory with effect from
the 28rd September 1940 until further ordeis1, nice
Mf. B. lv. Mukopadhyuy pioceeded on lc \e preparatory
to retirement.

OuflTOMH HyTiT)I,lHHMKi\T

N'eu- Delhi, HIP V2th November 1949

No, 76 Mr. K. <h Jacob, officiating Collector oi I us-
toniH, Bombay, IHIM been granted leave on half average
pay for 4 months with effect fiom Lhe J!3th September
1949 in extension ol the leave sanctioned in Ibis Ministry 's
Notification No. 5,VCustomt3 Estubliwlnnent, d,\U_d Kith
July 1949.

INOATUIT S I N G H , 1)Y. Secy.

CENTRAL BOARD OF REVENUE

I'ENTiiAL KxCTMia ESTABLISHMENT

New Delhi, the 5f/( November 1919

No. 124.—-Mr, (i. Koruthu, mi oitic-iuting Assistant
Collector in the Contui) Excise Colleetouite, Bombav, 1ms
been granted onnied leave for ^i^ty d«,\s, "vs. i 111 effect from
the- 4th October 1940.

No. 12B—.Mr. Haunt Kumar Gho^Iiiil, an officiating
Deputy Superintendent in tile Ceati'ii] VAcine ('ollectorate,
Onlcuttn, has been ajipoiutej to ofticute as a Hu2)mnt<Mi-
denl, in the Ccn.trnl Excise OoUeotornte, Hhillouf̂ , with elTect
from the 11th Oclobev 1049, until further orders.

No. 126.—On reversion from the Directorate of Inspec-
tion, Customs and Central Exciwew, Mr. It. L. Heri, a tem-
porary Deputy Superintendent in the Central E\ci-ie
Collcctorale, Allahabad, baa been appointed to officiate us
a Superintendent, in that ('ollectorate with effect from the
3rd October 1949, until further orders.

P K. H/VRDHATs, fndc Kecy

MINISTRY OF FINANCE (DEFENCE)

New Ufi'lii, the Vrtl Novembt r 1W.)

No. 5521-Accts.-Tlie Hon'lile T. Sinim, CVnitiollef ol
Military Accounts, Kastern Cominnml, has l>een granted
leave as under:—•

1'iivilege Lea\e—THi September 1949 to (5th Octobei
1949.

Furlough on average Halarv— -7th October 1949 to 2Htb
October 1949. "

Shvi 1'hul Cliand. officiating (.'oiriirimujl Controller has
been appointed to oflicittte until +urtlier orders, as Controller
of Militarv Accounts, RtLntern Command, with effect from
7th Repiembei 1949 (Forenoon).

No. 5522-Accts Shri A. P. B. Nnyui, mi otneer
officiating in (jlass f of the Superior Service of the Militarv
Accounts Department IUIB been appointed to officiate as
Junior Controller of Military Accounts, Southern Command,
with effect from 7th October 1949 (forenoon), until further
orders.

Mr. J. .1. B. \ . Martin an officpr in Class II of the
Superior Service of the Militarv Accounts Department has
been appointed to officiate as Assistant Military Accountant
General with eff'eot from ."iih Odober 1949 (fovenoon) \]\\i\\
further oycjerfv

Shri ({.C. Katoch, an officer in (ylass Tl of the Superior
SeiNice ol the Military Accounts Department hus been
appointed to officiate a-* Deputy Controller of Military
Vc-Louuts (Administration) in the office ol the Junior Con-
tuiller o| Military Vecountu, I'ntiia, with effect from 26th
Seprcniljt'i 1949 (forenoon) until further orders.

New Ddln, the 31 sf October 1949

No. 5518-Acct8.—Shri S. K. Crangopadhyaya, Deputy
Controller ol Militaiy Accounts. Eastern Command,
resigned his ap])ointment with effect from 14th October
1949 (A.N ) mid v in accordingly htruek oft the strength
ol- the Mihliu'v Vccmmts Department with effect from 15th
Ot-tobo- 1949 (F N.)

No, 5522-Accts The following tranters have been
ordered" —

Slir; ,T. C. Sen

Wliri S. C. Bunorjeo

Appointment to
whioli pasted

Deputy Controller of
Military Accounts
in the office of the
Junior Controller
of Military Ac-
oountH, Ffttna,

AHflief-tint Oontrolloi
of Miljtury Aooo-
unte in tho offiofi
of the .Tunior Con-
troller of Military
Accounts, Ptitna.

Date

13-D-49
(V.S.)

1- 10-4<t
(F.N.)

No. 3938-Accts.^IIaving attained the age of superannua-
tion, Rhri Ji. Haiipwwumi \iyangar, Deputy Controller of
Mil it t ry /tceouritB, Southern Command, 1ms been tranw-
ferred to the Pension Kstablishment with effect from 15th
October 194.9 (I'.N.)

S. TAYASANKAH, Jl . Kind. Advr.

MINISTRY OP 00MMER0E

IMPORT TUADF, ('ONTKOT,

New Delhi, the Mh November 1949

No. 7(126)I.T.0./49.- -Mi. B. B. Tahilramani tins been
apjiointed to otrieiate as Ijicensiug Officer in the office of
the Chief Controller1 of Tinports, Now Delhi with effect from
the forenoon of the !lrd October 1949.

M. A. MULKY, Under Seo,>.

ESTABMBHMBNT

New Delhi, the V2th November 1949

No. 22-Est.(23)/49.— Mr S. K. Banerji. Deputy Becre-
t:ii'\ to the Government of India, Ministry of Commerce,
has been panted earned leave for 45 days from the 24th
October L949, with permission to prefix thereto Sunday the
2:»rd October. 1949.

U L. OOSWAMI, D,y. Secy.

COMMERCIAL ESTABLISHMENT^

A'o«) Do/?)?, the l'2th November 1949

No. 5-TOB(l)/49.—Mr \. B Thad^ii hns been
appointed Commercial Secretary to the Legation of Tndia
in Iraq, Baghdud, with oftect, from tile forenoon, of the 9tl}
September 3949
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No. 12-FTO(15)/49.—Mr T V. Viswanatban, officiat-
ing Research Officer m the Government ot India Adminis-
trative 1 litelligonce Room, wits granted earned leave toi
twenty-tour days with effect trom the 6th June 1949, with
permission to affix thereto Sunday the 5th ,luno 1949.

V C. THIVEJ)!, I)y Secy

COMMEKOIAI; ESTABLISHMENTS

New Delhi, the Vtth November 1949

No. 17-T.O.B.(7)/49. -The semces of Mr. J M.
Shrinagesh, I.C.S , Officei on Special Duly in the Minir.tr,)
of Commerce, were replaced nt tho disposal of tlic Govern
mont ot the East Punjab, vvith effect from the afternoon
of the 24th September 1040.

NO. 4-PTG(16)/49 Mr. K N. Kaul, an Officei ot the
Finance and Commerce 'Pool', v\as appointed as an Officer
on Special Duty in Die Ministry of Commerce from the
Oth August (forenoon) up lo the 20th August 1949 (aiter-
noon),

NO. 4-FTG(12)/49 Mr K N Kaul, mi ofhVer of the
Finance and Commerce Pool, has been appointed as Indian
Tiade Commissioner, LondoTi. with effect fi'oni the fore-
noon of the 22nd September 1940.

ESTABLISHMENT

New Delhi, ihe 12th November 1949

No. l-Est.(55)/49.—Mr Lachhmi Natain Jerath, a subs-
tantive temporary Superintendent, tolinquishe-d charge ol
the post of an Officer on Special Duty on the afternoon of
the 14th October 1949 and has been appointed to officiate
as an Assistant Secretary, in the Mwintry of Commerce,
with effect from the forenoon of the 15th October 1949.

P. M. MUKERJI, Dy Secy

MEEGUANT SHIPPING

New Delhi, the 12th November 1949

No. 5-M.I.(26^/49.—Lieutenant ( oniimnidcr G. Hurries,
Nautical Surveyor, Mercantile Marine Department,
Calcutta, having resumed charge of his duties on the fo?e-
noon of the 11th October 1949, the unexpired portion ot
of the leave sanctioned in the Ministry ot Commerce
Notification No. 5-M. T(2fi)/49, dated tho 1st October 1949
has been cancelled.

No. 164-M.I(29)/49. Mi. S V. Kndasapathy, who was
appointed Assistant Directoi General of Shipping, Bombay
in the Ministry of Commerce Notification No 164-M.T
(29)/49, dated the 15th October 1949, relinquished charge
of tho additional duties of I ho Assistant Controller of
Indian Shipping, Bombay, with eflvel from the 29th
October 1949.

No. 160-M.I.(ll)/49. —Mr David S. Erulkar, who was
appointed Joint Directo? General of Shipping in the Ministry
of Commerce Notification No. 100-M.I. (ll)/49, dated, the
13th August 1949, relinquished charge ot the additional
duties of the Controller of Indian Shipping, Bombay, with
effect from the 29th October 1949.

II C SATUN, Dy. Secy

MINISTRY OF FOOD

New Delhi, the 81st October 1949

No, 237.—Mr P N. Bajaj, B.Oom., Deputy Director of
Movement, Ministry of Food, has been provisionally granted
earned leave for 38 days with effect from 2ftfh September
1949, with permission to suffix closed holiday und Sundiiy
line 5th and 6th November, 1949, respectively, to the leave.

New Delhi, ihe 1st November 1949

No. 238.—On reversion trom Koieign Service 'with the
Government of PEPSU, Mr S K Srivastava, B.Sc.
(Agri.), LLJ3., WHS granted leave on average pay for 23
days trom the 21st April 1949 to the ]9tb May 1949.

No. 239.— The services of Mr. S K. SKvastava, B.Sc.
(Agri.), LL B. were placed under suspension with effect
Jiom the 14th May 1949 until further orders.

New Delhi, the ttnl November 1949

NO. 2088—Mr T N Srivastava, M Sc , LL B , Director
(Grains) in the office of the Regional Food Commissioner,
Eastern Region, Calcutta was granted earned leave for 20
days with effect from the 5th September 1949 with permis-
sion to prefix Sunday the 4th September 1949 and affix
Sunday, the 25th September, and Durga and Lakshini Pujas
and Id-Uz-Znhn holidavs from the 20th September to 7th
October, 1949.

On expiry of (ho leave Mr. T, "N. Srivastava resumed
cluuge of hifi duties ay Director (Grains), Eastern Eegion on
the forenoon of the 8th October 1949

N. C MnKEBlTT, Under Secy!

New Delhi, the Slot October 1949

No. 2087.-—Mr. \l. Bajagopalan, Assistant Regional l(1ood
Commissioner, in the office of the Eegional Food Commis-
sioner, Southern "Region, Ims been appointed to officiate as
Assistant Director (Accounts), Southern Ttegion, Madras
with effect from the afternoon of the 19th September 1949,
vice Mr. A. A. Nair transferred to the Office of the
"Regional Food Commissioner, Western Eegion, Bombay.

GUT}, T5AKHSH STNGH, Asstt. fiecy.

MINISTRY 01" EDUCATION

EDUCATION

New Delhi, the 81«t October 1949

No. F, 6-83/49-T.l—Mr. Ram Kishun Aggarwrd is
appointed with effect from the 1st January, 1949, to
officiate against the upgraded post of Lecturer in Mathe-
matics, Delhi Polytechnic, Delhi, vice Mr. G. L. Dhamija
on deputation to the Railway Bonrd until further orders

P. N. KIRPAL, Dy. Secy.

MINISTRY OP HEALTH

New Delhi, the 81«t October 1949

Wo. r. 6-6/49-PHI—Dr. H. S. Andleigh, B .Sc , M.B.
M.S., D.T M., D.Bnel (London), P.M.S , an officer of the
Medical Research Departinent (on probation) and officiat-
ing Assistant Director, Central Research Institute, Kaftauli.
relinquished charge of his duties on the 16th August 1949
(afternoon).

Tlis services were replaced-at the disposal of the "United
Provinces Government with effect from the same date.

This Ministry'-, notification No F. 6-0/49-PHI, dnted the
10th September, 1949, is hereby cancelled.

No. P. 5-56/49-PH.I—Dr "K. K. Bagchi, B.Sc , M.B ,
Demonstrator at the All-India friHtitnte of Hygiene and
Public Health, Calcutta, is appointed to the temporary post
of Assistant Professor of Nutrition and Dietetics at the
Institute with effect from tho 20th September 1949.

No. P. 3-21/48-PH.I Dr J C. Sun, M.B.B.S., is
appointed as Medical Assistant at the Central Research
Institute, Kasauli, on probation for one year, with effect
from tho 3rd October 1949.

P, 8. DORASWAMI, Under Secy,

New Delhi, the Slsf October 1949

No. P. 5-14/49-:D.-~Thin Ministry's notification No. F.
5-14/49-D, dated the 8th October 1949, is cancelled
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New DeWii, tfie 4i/i November 1940

No, F. 1-11/49-MS.- -In pattml modification ot tin-.
Ministry'b Notification No. F.1-11/49-MS, dated the 81bt
Vuguht 19"49, Dr. (i. S. Lhopia, Deputy \ssistuut Director
General (Medical Stores), Medical Store IJe[)ot, Madras vnih
grunted earned leave toi 98 days li'om the 17th June to
the 24th July 1949, halt pay leave foi' 40 days li'om the 25th
July to the 2nd {September, 1949 and extiaordmary leave
tor 14 days from the brd to the Kith September 1949, with
permission lo sutfiY holidays on the 17th and 18th Septem-
ber 1949, to his leave on account of penultimate Saturday
and Sunday respectively during which penod the Depot
remained closed.

J. N. SAK.SFNA, Under Secy.

MINISTRY OF AGRICULTURE

New Delhi, the 1st November 1949

No. 1-13/49-St.—Dr. Mohindei Singh, M A , Ph.D,,
Assistant Kconomic and Statistical Adviser in the Directo-
late of Econoniica and Statistics, is granted earned leave
for 27 days with effect J'rorn 24th October, 1949 to 19t)i
November 1949 with permission to prefix and suffix the
Sunday the 2!)rd October, and Sunday the 20th November
1949 respectively.

W. H NATU,
Economic it ml Statistical \dviser

and Deputy Secretary.

New Delhi, the 1«f November 1049

No. F. 7-29/49-Fr.—Mr. S. P Joshi, M Sc , Senior
Inspector, Fruit Products, is granted enrned leave for 80
days with effect from the forenoon of lh( November 1949
On the expiry of this leave, his services under this Ministry
will be terminated.

New Delh, the 1th November 1949

No. F. 5-5/49-L.—Dr B N Kay, M.Sc, P h D
(London), F.E.B.T.M (London), FA.S.P. , officiating
Ofneer-in-eharge, Section of Patasitology, Indiun Veterinary
Kesearch Instituto is confirmed in that post with effect
from the 7th December 1948.

KOHEBTS

New Delhi, the 8th November 1949

No. 8-44/49-F—Dr. H M Kapur, Chief Research
Officer, Wood Working nnd Timber Mechanics Branch,
Forest Iteseareh Institute, Dehia JJun, is gran tod leave for
9 months with effect from 20th November 1949 preparatory
to retirement, of which 4 months will be on average pay
in India and 4 months abroad and 1 month on half average
pay.

V. S. KEISIINAHWXMT, Dy. Secy.

New Delhi, the lnt November 1949

No, 6-5/48-IRN.—M/s C "R Chopra and K. L Mehra
were 'appointed I>rilling Instructors in the Central Ground
Water Organisation with effect from the fith September
1948 and 24th January 1949 respectively until further

-orders.

New Delhi, the Hth November 1949

NO. F. 3-13/49-M—Dr Roy Chowdlrrv, Head of the
Department of Chemistry at the Indian Agricultural He-
seat ch Institute, Now Delhi, has been appointed as
Member Secretary of the Export Committee of Manures
and Fertilisers set up vide the Government of Tndia,
Ministry of Agriculture, No D 1778-M/48, dated 7th
Jnnunry 1949, vice Shri H. C. Sharma resigned

S. V. .TOSni, Dy. Secy.

New Dvjbi, the Srd November l94t)

Ho. k\ 16-64,49-*}.--Lt-CoL. 11 L. L. Itogers, E.E.,
Oily. JJnectot, aurvey or luditi is ummmed in rus iipponn-
meuc with eneci nom the ibl July t̂ i4vJ, vice i. oionei
0 li JJJ. Augwjn leijiiea.

Mrijoi (iainbhn Singh, l.A , Oftg. Dnettoi, buivej of
India, it) confirmed m nih rtppoinwrient \Mtii eliect froni the
OUr OLtobei 1U4U, vice J-iti.-Uoi 11 \V. \V t.ghu retired.

No. F. 16-26,48-R.—Major J. b Ptuntal, It I E., officiat-
ing I'Lpmy Diiectoi m the Survey oi mdia, was appointed
to oihuiate as Director, Buivey ol Indra, lroin the tiUth
i\ovemuet, !W4e) to the 21st august 1949. l ie was again
appointed to officiate as Director, Survey of India, with
eacot trom the 5th September 1949 until further orders.

S. BASU, Jt . Secy.

New Delhi, the Uh November 1940

No. F. 7-10/48-St.—ML. J. S. Sarnia, bet-retaiy of the
K A.O Census Counnittte in trio Ministry of Agriculture
relinquished charge ol ins pott with elte< t from the afternoon
ot ,3th OctobeL 1949.

Mr J. S Sarma, Secretary of (he K A.O. Census Com-
mittee is temporarily appointed in the Ministry of Agricul-
ture as Secretary ot the Fisheries Statistical Committee
with effect from the forenoon of 6th October 1949.

New Delhi, the 8th November 1949

No. F. 27-106/49-Estt.I.^Shn S 1). Udhram, Deputy
Director (Admin and Stoies) Cential Ground Water
Organisation, Ministry of Agriculture is granted leave on
average pay ior three months with effect from 31st October
1949, with permission to prolix Sunday the 30th October
1949.

1. J. MALHAN, Under Secy.

New Delhi, the 1th November 1949

NO. F. 1-44/49-00.—On return from deputation to the
Ministry of Food, Mi. 'J'. M Gurbaxani resumed charge ot
the post of Director of Inspection in the Directorate of
Marketing and Inspection, Ministry of Agriculture, with
effect from the 19th October, 1949 (afternoon).

S It MAINI, Dy. Secy.

MINISTRY OF INDUSTRY AND SUPPLY

Bombay, the iilst October 1049

No. BSI-2(20).- -Mr tl J) Doongaji, Assistant Director
(Grade I) in the office of the Textile Commissioner, Bombay
is granted earned leave for 29 days with effect from the
4th October 1949 to the ]st November L949 with permission
to prefix the holidays OIL the 1st and 3rd October and
Sunday the 2nd October 1949 nnd suffix the holiday on the
2nd November 1949 to his leave

Bombay, thn 5tli Novembo 1949

No. BSI-2(188).—Mr M K Poyyamani, Assistant
Director (Grade II) in the Office of the Textile Commis-
sioner Bombay is granted earned leave for 20 days with
effect from the 17th" October J949 to the 5th November
1949 with permission to prefix Sundav the 16th October
1949 and suffix Sundav the 6th Novembei, 1949 to his leave.

No. B81-2(211),—Mr. M. G. Ohaubul, Assistant Director
(Grade II) in the Office of the Textile Commissioner,
Bombay was granted earned leave for 5 days with effect
from the 10th October 1949 to the 14th October 1949 with
permission to prefix Sunday, the 9th October 1949 to his
leave

PKBM CTIAND, Under Secy.
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Afew Ddt/w, i/tt; ;))'t/ Novombei 1949

iMO. 369.—Mi. K. !'. Mattiui, Deputy Dueetoi i>nou,l
(buppi.es) m tne JJnecLouite neni-iiii 01 iridiibtrus anu
ouppnes tit .New Delhi, ha-, been gi anted leave on average
pay ioi IOUI mouths wiiii en eel irom Llie ^Jiid October liij. )
wun permission to prefix the ciosed Mondays on tne ^Utn
unci ^±st October I9'±'J to tne leave.

No. 3T1.—-Dr. A. S. Shaima, AsyihUnt Development
Officer (Grade-!) (Metal) m lhe JJiteetomte Gonend oi
industries and Supplies, Wew Delhi lias Ueui entrusted with
tne current duties OT Uie post ol Deputy Development Olheei
(Metals) in the same Directorate Goneial with eliect Irom
the forenoon oi the 7th September 1949, m addition to Ins
other duties.

New Delhi, the 4th November 1949

No. 371.—-Mr. V K. Chowdhuiy has been appointed to
officiate as Assistant Development Officer (Grade I)
(Heavy Chemicals) in the Dircotoiute General ol indust-
ries' and Supplies, INew Delhi, with ottect Irom the iore-
noon of the ttrcl October 1949.

New Delhi, the tith November 1949

No. 502-I-VI(12)/49.—Motsib. Hurwh ( handrn and
P. (J. Kurian, Benjearoh Officers (on probation), Ottiue ot
the Director of Industrial MtatmtieH, are conliimod m their
posts wiah eftet-t from the 31BL May 1949 (forenoon)

New Ddhi, the 9f/i Novembm 1940

No. 373 Mr. K. M. Kaina ol the Cemejit Mai-ketnig
Co. of Tndia Ltd., ban been appointed to officiate HS
Itegional "Honorary Cement Adviser to the Government ot
India in the Directorate General of Tuduntnes arid Supplier,
at Kanpur with effect from the afternoon oi the 12th Sep-
tember 1949 Dice Mr. U N. Haksar.

K liAM, Dy. Hee,y

New Delhi, the ith Nooemher 1949

No. 379—Mr. A. C. Banerjee, Newa Editor, Diieetoru.te
General, All India Radio, New DeJhi haa been appointed
to offieiate as Private Secretary to the flon'ble MnusteL
tor Industry and Supply with effer-t from the 28th Ortoboi
1949.

D. S BlONEGAfj, Under Seo>.

MINISTRY OF RAILWAYS
(Railway Board)

New Delhi, the 'MH October 1949

No. E49N01/6/2 -Mr. V. Jagannaih, Executive En-
gineer, Madras and Southern Mabxaita Eailway, ia
appointed to officiate as Junior Deputy General Manager
on that railway with, effect irom 1st August 1949.

No. E49NO1/8/2-I.—Mr. N. Ivamalaknr(i Eao Naidu,
Officiating Junior Deputy General Manager, Madras and
Southern Mabratta Eailway in appointed to officiate aa
Senior Deputy General Manager on that railway with
effect from 1st August, 1949.

No. E49Nol/8/2-n.—On retwn from leave Air. T. L.
Colaco, Assistant Transportation Superintendent (Tiaffio),
Madras and Souuthern Mahratta Eailway officiated as
Deputy Chief Op&ration Superintendent on that railway
from 18th May 1949 to 12th July 1949.

New Delhi, the 3rd November 3949

No. E49PM6/124/2—Mr. A N. Boy, District Trans-
portation Officer, Bengal Nugpur Itdilw-ry, is appointed to
officiate as Superintendent, Tmnspoi-t (Power) on thnt
Emlway, with effect from 10th October H4H.

New Dciht, the ith November 194'J

iMO. ^ 4 9 ^ 0 1 ^ / ^ . - ^ 1 1 . E. 1'. binjjli, Offic-jjUng Deputy
*. iiiei Lo.nmeiuiai. Manugei, jviauriis and oouuiem
\iunrj,Uj. Hallway leveitcd as uistriCL Commercial
^liLiin^ei, on tna,l uuiwi.y witn eriet t LIUIQ tne 1st totptem-
uei l-.jjy.

lio. Ji49EMi/2.—All A. 0. Head, DlstnoL Tranaporta-
tioii bupeiintLndLiit, Madias ^ind, bo u them Alunratta
n^uwiiy on leuve prepai^tory to roLirdnieut is allowed to
le-aiino duty and is appointed to ornuiate as Deputy (Jhiei
lrumo Manager, Bombay baroda and Uentml India Bwii-
wti) with eliect Ifom 4tn ()cU)ber 1949.

New Delhi, the 1th November 1949

No. E49LE2/12/4—Mr. M. L. MuUeijee, officinting
Deputy Director, l^nianee (Expenditure), Eailway Board,
l̂  granted leave on aveidyo pay for '2 months with efiect
tiom <Jid Octoboi 1949 wiih peimi&sion to prefix closed
holidays from 29th Septembei 1949 to 1st October 1949
and Sunday the :2nd October 1949.

Aew Delhi, the tith November 3949

No. E49NO1/5/2.—On return from leave, Mr. D. M.
Mcalpine, District Controller oi Stoies, Oudh Tirfu.it Eail-
\\<\,y IH ajjpomted to officsinte as Deputy Controller of Stores
on that railway, with effect from 27th September 1949.

G. EAMA EATT, Dy. Secy.

New Delhi, Ihe 3rd November 1949

No. E49PM6/124/2—Mr. B. C. Malhk, Officiating
Superintendent, Transportation (Power), Bengal Najjpur
Railway in appointed to officiate ub Transportation Manager,
on that Eailway with effect from 11th October 1949.

New Delhi, the tith November 1940

No. E49NO1/4/2.—Mr. J. E. Jack, Deputy Chief En-
gineer, Great Indian Peninsula Eailway JS appointed to
officiate as Chiet Engiueei on that .Railway with effect from
17th October 1949.

S. S. BAMASUBBAN, Secy.

MINISTRY OF TRANSPORT

BENGAL PILOT SEEVICB

New Delhi, the 1st November 1949

No. 14-M(44)/48.—In modification of this Ministry's
Notification No. 14-M(44)/48, dated the 1st April, 1949,
Mr. "W. D. J. Ilughos, Master Pilot, Bengal Pilot Service,
has been permitted to avail of leave e»-India foi 5 months
and 12 days, out of the leavo preparatory to retirement
already granted to him.

JtoAD.s ORGANISATION

New Delhi, the 1*1 November 1949

No. A-4(85)/47.—Stri Brij Na'ayan, Additional Consult-
ing Engineer (Bridges) is granted earned leave for 12 days
with effect from the 10th October 1949, on the expiry of
which period his re-employment in the Ministry of
Transport will terminate.

New Delhi, the 3rd November 1949

No. A-5(lfl)/47.—Mr. Hnvidyal, temporary Assistant
Engineer Consultant in the Ministry of Transport, posted
as Engineer Liaison Officer, at Patna, was granted earned
leave lor 17 days with effect from 8th May, 1947, combined
with leave on halt average pay on medical certificate for
seven days, with permission to suffix Sunday, the 1st June,
1947.

A K. MUKHEEJEA, Dy. Secy.
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New Delhi, the JW November 1949

No. 116(9) / 49 Mi . l t . V. MIHIU, LYrxuiiU Awb.-tun
In ttpeoinl Becretniy, Minisin of 'L'ruuaporl (Iiroiguni^it on
Wing), has been appointed lo officiate -is Prnute Hecnl.ij
to Special Seeretuiy with effect fiom the lsi June 194')

P 1V1. SUNOAHAM. D,v Wei \

MINISTRY OF INFORMATION AND BROADCASTING

New Delhi, the tird November 1949

No. 1/23/49-I.P Mr C. L. Bhurdva|. n tompotuiy
lutormntjon Officer in the PICK Infoimation Buremj. bus
h< en granted e i] ued leu\( tot !53 drcy-i with effect Iron*
Octobei I), 1940, with pei luibsion to [neiix cloted holidays
September 29, 'M) and Oetuber 1 and Hutidwy October 2 and

-»»-mfnx closed hohdiiyR on November 5, fi, 1949, to the lea\c

New Detfej, tfie 4M November 194'.)

' No. l ;23/49-iP Mi V. KiMmiiswuiui, a tempoi<n\
Information Officer in the Piess Iufnimiiliou linroju, ^ IB
granted eunied leave for 15 dins wilh <->tfeol Jiom Bepfembet
14, 1949 with permission to MIHK closed holidays on SLP-
tctuber 29, 30 ;uid Octobei 1 mid 2 LW-li), lo the 1ea\e.

S PKASADA, Under Secy.

MINISTRY OF COMMUNICATIONS

Ncir Delhi, llu l s f Novembrr HHU

No. 1-M 33-49.—The olni-ii'lmp; nppoiiHniLiits it Dr.
A N. Tandon tmd Mr. ti M. Hoy Ohoudhury as Meteorolo
gists Grade 1 and Grade IT, reapeelively, notified in thu
Ministry's notification No l-M/83-'19 dated the 6th Sep-
tember 1949 will continue for ti further period of 1 moirlh
and eight days with effect from the HOth October, 1949.

I'OSTH AND TELEGEAPn^

New De'Iw, thr ?<nl Knwmhrv UMfl

No. STA.91-11/49—Mi ( A. ( onit-hut,. otliei,)iinK

Director oi Telographf,, West Bengal Circle, ih ^runfed
earnod 1en\e for 42 dayn -ttiUi effect from the I61h October

. 1949.

2. Mr P. J. T. Fonscca. officiatint, Gbief Electriciau,
"W ueldBs, in appointed to officiate MS T)iiector oi TelegrnnliM,
West Bengal Circle, nice Mr 0. A Covncliiif. with effect
from the lBth October 1949.

New Delhi, the, ith November 1949

No. SPA.236-4/49. —In supersession of this Mnnsln \
noiification No. SPA 76-5/4',) dated the J4th July l')4'J,
Lt.-O/Ol. .1 W. 0. Lincoln (Jordon, roBtraaRter-GeiK.nl,
OenLrftl Circle, is granted privilege leave for four months
with effect, from the 18th Time 1949, and w permitted lo
retire from the service on the expiry of the same.

K V. VEKKATACTTALAM, By. Secy.

New Delhi, the ,''.«? November 1949

No. 2-V(38)/48—Mr. ,1 ( \\m, Officiating AnKmt.ml,
" Director of Air Transport in the Civil Aviation Directorate,

has been appointed to that, post in a substantive oaptioity
with effect from ihe 11th March 1948.

P. K. ROY, Dv. tfecv

MINISTRY OP WORKS, MINES AND POWER

Nnr Drlhi, the 'Mat Oclobn- 1949

No. M.II-160(40)(l). -Dr. W n. W e t G F.E., on the
expiry of bm\L granted to him in this Ministry'H notific i-
tioj, No MI(06)(I) datul the 21st June 1949, re^micd
charge of the office of Director, Geological Survey of India,
on the Afternoon of the 4th October 1949.

No. M.U-150(40)(2).—Dr. M. S. Kriehnan relinquished
charge of the office of the Director, Geological Survey of
India, on the afternoon oi the 24th September 1949 and
iewum>'d charge of ihe oflieo of the Director, [ndian Bureau
ol Hii e on Ih.- I in IOO i of the tith October 1949.

No. M.11-150(40)(3).—JVlr. Eama, lino resumed chaige
of the office ill Joint Director, Indian Bureau of Mines, on
the fotenoon ol the (3th October 1949.

NO. M.II-150(40)(4)—Mr. H. H. Malhotra rosumed
charge of the office of Afisidtunt Director, [ndian Bureau of
MmoH. on the (ith October 1949.

B. B. PAYMASTEB, Joint Seoy.

Sew Ihllu, the Hl^ October 1949

No. DW.1/1463/49.— Mr. M. L. Sood, I.S.E., Director,
(ientiul Waierjjowci, Irrigation and Navigation <Jommi»-
-11011, was ^Tfinted leave on average pay for rest and recrea-
tion, Iron/the ,ith to the 10th October 1949 (both days
inclusive), with permission to prefix; the closed holiday on
the Jill October 1949.

_\{>LL> Delhi, the 4th November 1949

No. DW.1/951/49.--The surviceM of Mr. J. Baner]i,
I V S.. Proiecl Officer (Afforestation and Soil Conservation),
Ceijtidl Wtiteipov\or, Irrigation and Navigation Commifl-
.siou were placfad at the disposal of the Ministry of Agrioul-
luif v ith ettVct li'orn the IRth October 1949 (foienoon)

No. DW.l'951A/49.—Mr. 1) D. Saignl, I.F.S., Bilvi-
(uliu.^t. Ei.-it Punjab, ih appointed us Project Office*
{ Vflon'st.ilioii and Soil ( onservation), Central Waterpower,
I'fi^'ition and Navig tion t'ommis^ion uitti effect from the
IHIIi 0, lobcr 1019 (forenoon), men Vfr J Baiiorji, T.F.8,,
u'\cii ,d to I lie Mim'Mtrv of jVgi'icnlture fi'om that date,

S NEELAKANTAM, Dy. geoy.

NPW Delhi, the 1st November 1949

No. Adm. 2(41)/49.—Mr. B K. Golchale, I.C.B., on
return from leave, reeiuned charge of the office of Secretary
to the Government of India, Ministry of Works, Minee
and Power, on the forenoon of the 1st November 1949.

\'ew Delhi, the ith November 1940

No. Adm. 2(40)/49—Shri N. D. Gulhafci, I.S.E., Doputy
hui\et.ir^ to the Government of Tndia, Ministry of Works,
AJine-. and Power, was granted leave on average pay for
one month and fifteen days from the 22nd May 1949. Shri
Gulh.iti win recalled from leave and he resumed charge as
Deputy Beeretiiiy in this. Ministry from the forenoon of the
HOtli June 1949 The unex:pired portion of leave granted to
him should, therefore, be treated as cancelled.

2. This supersedes thin Ministry's notification No. Adm.
'2(27) /dO dated the 3rd August 1949.

H. C. GUPTA, Dy. Secy.

New Delhi, the 1th November 1949

No. Ce59-E3tB.il/49.-Khri G. T, Meshram, Estate
Officer, New Delhi, was granted earned leave from the 7th
October 1949 to th« 15th Octobor 1949 with permission to
affix Sunday, the 16th October 1949, thereto.

N. B. OHATTERJEE, Dy, Hecy.

MINISTRY OP LABOUR

New Delhi, the Sis/ October 1949

No. LW-4(28)/49.—Mr. S. C. ARRarwal, Conl Mines
Welfare Commissioner, Dhanbad, relinquished charge of
the post on the afternoon of the 14th October 1949.

With effect from the same date, Mr. Earn Suchit
Misrn, Deputy Commissioner, Hazaribagh, was appointed
aR Con.] Mines Welfare Commissioner, Dhanbad.

"P. N. SHAEMA, Under Swy.
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New Delhi, the 7th November 1949

No. Adm.l.—Mr B. Mulliok, I C.S., Offtoei on Special
Duty in tho Ministry of Labour, is appointed as Deputy
Secretary' to the Government of [ndia in thai Mini^tn
with effect from tho 1st NoyemU'i 1949.

TSI_ M. PATNAIK, Dy. Secy.

ZMrectorate General of Resettlement and Employment

New Delhi, Hie %'>Hi October 1940

No. RA-25(1).—The designation of the post of Assistant
Director-^um-Bmployment Co-ordination Officer, Special
Employment Bureau held bv Mr. Miinghurnm BIIUWFIIKI is
has been changed to Assistant Director, Special Employ-
ment Bureau, with effect from the 1st October 1949.

Wo. RA-25(1).—Consequent on the conversion of one of
the two posts of Assistant Direetor-cum-Employment Co-
ordination Officer to that of an "Employment Co-ordination
Officer, Mr. Sawau Singh took oxer charge as Employment
Co-ordination Officer, Special Employment Buieau, with
effect from the 1st October 1949

NO. RXA-788.—Mr. B. J Moon, Assistant Sub-Eegional
Employment Officer. Sub-Begional Employment Ex-
change, Amroati, lelinquished charge of his post with
offeot from the afternoon of the 11th October, 1949.

No. EXA-988.—Mr. A. N. Bidani, officiating ABuiatail
Sub-Begional Employment Officer, Sub-Begional Employ-
ment Exchange, Al'ahabnd, relinquished charge of his post
with effect from the afternoon of tho 30th September. 1949

No. RXA 959.—-Mr. D. N. Barthwal, officiating Assis-
tant Sub-Begional Employment, Officer, Sub-Begional
Employment Exchange, Agvu, relinquished charge ol' his
post on the afternoon oi the 30th September, 1940

New Delhi, the 2'Mh October J940

New Delhi, thfi 31«t October 1949

No. KA-27(13)I.—On his appointment to .the Indian
Administrative Service, the services of Dr. 8. T. Merani,
officiating Director of Employment Exchanges, were placed
at the disposal of the Ministi-y of Home Affairs with effect
trom the afternoon of the 14th October, 1949. ^

No. RA-27(13)II—Mr. H. Davenport Deputy Director
of Employment Exchanges, has been appointed to officiate
us Director of Employment Exchanges with effect from
nHcrtioon "J the 14th Odobei 1949, ricr Hi S T.

NO. RXA-938.—Shri L N. Shandily.i, Ah^alani Svili-
Begional Employment Officer, Sub-Keg'oiiid Employ-
ment Exchange, Baipur, hay been transferred with
effect from the afternoon of the fith October, 1949, and
posted in Ihe same capacity to the Sub-Begional Employ-
ment Exchange, Jubbulpore, with effect from the 10th
October, 1049.

New Delhi, the 31«t October 1849

No. RAX-538—Mr. S. "N. Mehta, Assistant Sub-
Regional Employment Officer, Sub-Begional Employment
Exchange, Surat. was granted earned leave for B9 davb,
with effect from tho forenoon of the 3rd October, 1949,
with perm.iRf.ion to prefix the holidays on Satuiday the
1st October, 1949, and Sunday the 2nd October 1949.

New Delhi, the iird November 1949

NO. RAX-928.—Mi. D. S. Gulati, Assistant Sub-Regional
Employment Officer attached to the Regional Kmplov
ment Exchange, Delhi, relinquished charge of his post with
effect from the afternoon of the 80th September 1949.

New Delhi, the 8th November 1949

No. RA-12(65).—Mi. Vimal Chandra, a substantive- tem-
porary Superintendent was granted earned leave for GO
days with effuct from the 1st September 1949 He
resumed duty on the Sl^t October 1949

2. Mr. S. N. Bose, a substantive temporary attached
office Superintendent, was appointed ss Secretariat
Superintendent with effect from the let September 1940
vice Mr. Vimal Chandra Mr. Bose reverted to his subs-
tantive temporary appointment of attached offico superin-
tendent with effect from the 81st October, 1949.

BHAGWAN STNGH. Asstt. fiery

New Delhi, the 29th October 1949

NO. RTO-18(20)/49.—Major D L. Deahpande, Princi-
pal, Central Institute for Training Instructors, Koni,

No. RA~37(13)III—Di S V Clmnna, Assistant
Dn-ector of Employment Exchangea, has been appointed
to officiate as Deputy Du*ectoi of Employment Exchanges
wiih eSeci trom tho afternoon of the 14th October, 1949
vice Mr fT Dinenport,

^ . IMS, Joint Secy

Nar Delhi, the \\\<H October 1949

No. RAX-402— Mi'. K. (i \bhyimknr, (jll'iumting Sub-
llogional Rmployment Officer, Sub-Begional Employment
E\(;hfiuge, Dockyard, Bouibtij, WIIH truusferred with effeei
trom the aLteiuoon at the 19th September 1949 and posted
in the same capacity to the Sub-Begiona] Employment
Exchange, Kolhapur, with effect from the afternoon of the
21st September 1949, ?,j

No. BKA-447—On liih appoiniiuent to the Indian
Ailmin htj ative Service, Mi H It. Mandal, AsRistant
J)ii!'ecdoi of Employment Exchunees, Begional Directorate
of Besettlement and Employment, West Bengal, Calcutif*-^
relinquished charge of his post on the forenoon of the 14tfx
October, 1940

A'< >r Delhi, the lv/ Novnnhi r 101!)

No. BA-12(42).—Mr "V. S Varrna, Director of Pablioity,
Directorate (lenera] of Besettlement and Employment,
Ministry of Labour, was granted earned leave for 5 days
with effect from the !)tli August 1049, with permission to
suffix Sunday the 14th and the closed holiday on the 15th
August 1949 to the leave.

New Delhi, the i\r<l November 1949

No. H0O-143(4)—Mr. J. A. Kizvi, Assistant Director
of Employment Exchanges, H P., was appointed to hold
current charge of the duties of Deputy Director of Beaettle-
rneni and Employment, Eegional Directorate of Re&ottle-
ment 'ind Employment, I) P., in addition to liis own duties
with nttect from the afternoon of the 10th September 1949
nict Mr. (I li. Nngar, granted letn e

Delhi, the 8th November 1949

No. RXA-602.— Mr. Y. T). Mahajan, Dqiuty Begional
Employment Officer, Begional Employment Exchange,
Nagpur, was transferred with effect from the afternoon of
the fith Octobei 1949, and posted && Sub-B*Ki°nol Employ-
ment Officer to the Sub-Begional Employment Exchange,
Amrnoti, with effect from the 10th Octobei 1949.

No. BXA-616 -Mr. S V Pandit, Sub-Regional Employ-
ment Officer. Sub-Regional Employment Exchange,
Sholapur, was granted enrned leavt; for 27 days from the
16th August 19"49 to the 11th September 1949, followed
by extraordinary leave for 7 days from the 12th September
1949 to the l/3th September 1949, with permission to prefix
Sunday the 14th August 1949 and the holiday on the 15th
August 1949 to the leave.

No. RAX*428.—MISM K. D Mnlekm. Deputy Regional
Employment Officer Regional Employment Exchange,
Bombay, relinquished charge of hei post on the afternoon
of the 15th October 1949.

B. TJ DAMODABAN, Dv. Soc-y

New Delhi, the ',\r<l Novemhn 1949

No. RDA-80(l).—Dr Y M. Pradhan, House, Surgeon,
Bilaspur, was placed on deputation «r-India from the 7th Training Centre for Wat Dinabled, Aundh, Poona,
to the 26th September 1949. both days inclusive Ho qirinhed charge of his duties on the Slut August, 1949, on
resumed charge of his duties on the ' 2<M.h Septembe* termination of hi-, services in the daid capacity.
1949, forenoon. VIDYA PEAEABJff, Asstt. Secy.


